423 Matters Under Rule 377

(vii) Re-opening of Thakur Paper Mills,
Samastipur, Bihar,
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(viii)  Appointment of Committee (o study
causes of droughts and Hoods every
year in Eastern U P.
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(ix) Widening of Nafional Highway
No. 45 between Madras and Trichy,

DR. V. KULANDAIVELU (Chidamb-
ram) : I would like to draw the immedi-
ate attention of the House that there are
frequent and innumerable road accidents
in the National Highway No. 45, extend-
ing from Madras to Trichy due 1o increa-
sed and incompatibly ply of vehiclcs in
the existing double lane leading to heavy
toll of human lives and material |oss.
When the matter was raised with the
Ministry of Shipping and Transport, an
information was sought that Rs. 50 lakhs
has been included in the Sixth Five Year
Plan (1980-85) for widening it to four
lanes in a length of 5 KM to begin with
and subsequent consideration in the
Seventh Plan.

Unless the said road is widened to four



